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O R D E R 
 

12.03.2020  Advocate Tisham Pati Sen, on his own, appears on behalf of 

the Liquidator. He says that the Liquidator will file Reply Affidavit to the Appeal. 

Reply Affidavit may be filed within one week. Rejoinder, if any, may be filed by 

the Appellant within one week thereafter.   

 List the Appeal ‘For Admission (After Notice)’ on 7th April, 2020.  

 Pendency of this Appeal will not come in the way of liquidation proceeding 

continuing.  
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Member (Judicial) 

 
 

[Justice Anant Bijay Singh] 
Member (Judicial) 
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Member(Technical) 
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